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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
IN O.A. NO. 06 OF 2012
EA NO. 05 OF 2024

IN THE MATTER OF:

NIZAMUDDIN WEST ASSOCIATION ... APPLICANT
VERSUS

UNION OF INDIA & ORS ... RESPONDENTS

AFFIDAVIT ON BEHALF OF THE MUNICIPAL

CORPORATION OF DELHI IN COMPLIANCE WITH THE
ORDER DATED 07.07.2025.

I, SD Tomar, S/o Late Rajender Singh, presently working as
Superintending Engineer-I, Central Zone, Municipal Corporation of
Delhi, having my office at Zonal Office Building, Lajpat Nagar, New
Delhi — 110024, do hereby solemnly affirm and state as under:

1. That this affidavit is being filed in compliance with the directions of
the Hon’ble Tribunal contained in the order dated 07.07.2025 in the

above captioned matter, relating to the Defence Colony Drain.

2. That in continuation of earlier report, it is submitted that the entire
1300 meter covered stretch of the Defence Colony Drain has been
opened in segments and de-silted completely. The silt has been fully

lifted and removed from the site. The photographs depicting the

mpleted de-silting work are annexed as Annexure-A (Colly).
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3. That the de-silted material is regularly transported to the Okhla Dump
Site, a designated disposal site notified since 1996. During the months
of June, July and August 2025, approximately 20,000 MT of silt has
been transported. A bar chart showing month wise disposal is annexed

as Annexure-B.

4. That samples of silt have been sent for laboratory testing to determine
the scientific method for its final disposal. The first sample sent to
National Test House, Ghaziabad on 01.07.2025 and report has been
received on 14.08.2025. The second sample for heavy metal analysis
collected and to be sent to Shriram Institute of Industrial Research,
Delhi. Upon receipt of test results, disposal will be carried out as per
recommended methodology, ensuring that silt is kept away from water
bodies, agriculture land and ecologically sensitive areas. The test

report received from NTH, Ghaziabad is annexed as Annexure — C.

5. That as per the Hon’ble Tribunal’s directions, wire-mesh gates will be
installed at the upstream of Defence Colony Drain to prevent floating
debris and solid waste, immediately after retreat of the monsoon
season, tentatively after 15" September 2025, to avoid obstruction to

water flow during heavy rains.

6. That all the longitudinal openings of the drain have been temporarily
barricaded with MS angles and GI profile sheets for public safety. The
permanent toe walls along both edges of the openings will be

constructed to maintain structural integrity with restricted access. The

VINGD K12, TOAARI

Delest Y Court
Pegn. ! 41512020 | Se
E:,I i Date
15/03/2030

\y
OF ™




12007 3

/ 7. That the existing shafis/ramps being used for machinery movement

shall remain operational until the conclusion of de-silting work.
Thereafter, each shaft shall be secured with mild steel (MS) or Fiber
Sheet gates to prevent unauthorized access while maintaining utility

for future maintenance.

8. That the foul odour emanating from the Defence Colony Drain is
primarily due to untreated sewage being discharged into the storm
water drain, which is intended only for rainwater. The said odour,

caused by sewerage gases arising from the drain, is being experienced

—==g\__

DEPONENT

by the residents of the surrounding area.
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Expiry 1zic VERIFICATION
15/03/2030

I, the deponent above named, do hereby verify that the contents of the
foregoing affidavit are true and correct to the best of my knowledge and

belief. No part of it is false and nothing material has been concealed
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# New Delhi, Delhi, India
™ 1430, Kotla Mubarakpur, Nagar, New Delhi, Delhi 110003,
India* W i
™ -at 28.567775° Long 77.232297°
14]08/2025 0_6:54 PM GMT +05:30
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New Delhi, Delhi, India

Tikona Park, D-73, Dron Marg, Block D, Delence Colony, New
Delhi, Dethi 110024, India

Lat 28 667439° Long 77.23263°

11/08/2025 01:17 PM GMT +05:30
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a GPS Map Camera
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h New Delhi, Delhi, India
P HETm+2rD, Varun Marg, Block D, Defence
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Lat 28 572408° Long 77.234327*
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D-160, Divya Marg, Block D, Defence Colony, New Deihi,
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8 New:Delhi, .Delhi, India
{{6cmiqjp Central Park, Block D, Defence Colony, New
Delhi, Delhi 110024, India
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New Delhi, Delhi, India

HG6cm+qip Central Park, Block D, Defence Colony, New
Dalhl, Delhi 110024, India

Lat 28.57194° Long 77.234096"
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-+ New Delhi, Delhi, India
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GPS Map Camera

77 el New Delhi, Delhi, India
i) 340, Block C, Defence Colony, New Delhi, Delhi 110024,
/& India
Lat 28.568941° Long 77.232757°
06/08/2025 11:07 AM GMT +05:30
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Net Window Weight for June, July, August 2025
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RO WFR Government of India
TETE gderr arer (S.4%)

THA B TR, IR W37 — 201002

Section Certificate No. : 25CHE4DAN_1
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10.

T o1 6wl & wed, el argEn

Reference to sampling procedure, wherever applicable,

wliem R wdfa me w@ ol w3 e wora S, aifee, @9 ok / s
R, I @

Supporting documents for the measurements taken and results derived like
graphs, table sketches and or photographs as appropriate to test certificate, if
any.

T O / AR ¥ Paffte ohew vz @ fagem, aR FE

E:Jiatinn from the test methods as prescribed in relevant ISS/Work instruction, if
wiem @l 6 wEaT/identification of Test item

e &l J1oTe! @ gear/Method(s) used for Test

=1 Wi Wl wrEfe Bl/Sampling Procedure where relevant

afaww $it fRIfd/Environmental Conditions

2qgi R @ aTel WE H9E, STaRv/Major Standards/Equipments used

HfeeA ¥2@/Site of Calibration
TGS &1 961 T $ &e/Traceability of Measurement

National Test House (NR), Ghaziabad
mim,

Kamla Nehru Nagar, Ghaziabad, Uttar Pradesh - 201002

12

ANNEYLRE — C

CUSTOMER SPEC SILT

Not Applicable

Not Applicable

Not Applicable

Silt

15:3025 & 15:4032
NA

Ambient

pH Meter, Muffle furnace & conductivity
meter

Validit

bprakas
-(0OIC
Testing/

BUDDH Prakash
0IC Testing/Callbration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 11 Aug, 2025 13:45 PM

This is a Computer Generated Report.

nown
tB.gov.in

libration)
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HRT PR Government of India
e g (S.4.)
National Test House (NR), Ghaziabad

TR YEF TR, MHUWTRE, TR W24 — 201002
Kamla Nehru Nagar, Ghaziabad, Uttar Pradesh - 201002

PART C. TEST RESULT

Classa No Parameter - Method Mi M Result/
5.No. Table No. - Metho n ax esu
Sl. No of test Test Description Limit Limi¢ Ynit Observation
1 1 Loss of ignition Loss of ignition = - - 48,11 %. (At
temperature 950
Degree C For 2 Hour)
2 2 Maoisture Content Moisture Content - - - 40.31 % (At
temperature 105
Degree C For 2 Hour
)
3 3 Electrical Electrical - - - 988 pSfem (5 %
Conductivity Conductivity Solution)
4 4 pH value pH value - - - 6.6 (5 % Solution)
Sudhakar Jaiswal BUDDH Prakash

Lab Sc. Testing/Calibration Chemical (General, Standard, 0IC Testing/Calibration Chemical (General, Standard,
Metal, Qil Fuel)

Metal, Oil Fuel)
. (Reviewed & Approved by)
Signed on: 11 Aug, 2025 13:45 PM

This is a Computer Generated Report.

Validit nown
bprakash@ip.gov.in
-(OIC

Testing/Calibration)

Page 2 of 3
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Rd @R Government of India
T g et aer (S.4Y.)
National Test House (NR), Ghaziabad

A Aeh TR, miimmar, 9TR Wl — 201002
Kamla Nehru Nagar, Ghaziabad, Uttar Pradesh - 201002

Section Certificate No. : 25CHE£IDAN_1 CUSTOMER SPEC SILT

e et it et R i S s st s S St St S S e S T T R R P A
Part D.

REMARKS

No remarks can be offered due to the non-availability of specified limits or grades.

Notes
BUDDH Prakash
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 11 Aug, 2025 13:45 PM
This is a Computer Generated Report.

Validit nown
bprakash@td.gov.in
-(OIC

Testing/Czlibration)

Page 3 of 3 End of Report
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n Avne yuse — D
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M GPS Map Camera
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